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Of the total loans sanctioned 19'25 
per cent have been sanctioned to the 
concerns in which some of the Direc-
tors of the Corporation are to be 
deemed as interested or concerned for 
the purpose of section 299(3) of the 
Companies Act, 1956. 

Shrt Rem 8arua: May I know "Nhe-
tht!r it is a fact that the loans are 
distributt'd to Kasthurbhai Lalbhai to 
the extent Of Rs. 105 lakhs, and then 
Rs. 74 lakhs to Birla, Rs. 75 lakhs to 
Tala, Rs. 84'70 lakhs to Padampat 
SinRhania and Rs. 53'30 lakhs to B.P. 
Singh Roy, and, if so, whether these 
J!f'ntIemen are also directors of this 
Corporation? 

Mr. Speaker: How many of thc!m 
are directors? That is the question. 

Shrt Rem Barua: If they are direc-
tors of the Corporation and if the loan 
is distributed like this, to such an 
('xtent, amongst themselves, does it 
1101 refl('rt on the working or the Cor-
poration? 

Mr. Speaker: He puts a question and 
assumes an anSWf'r. What can I do? 
He anl~ to know whether all or :my 
of them are directors. 

Slul Manubbal Shah: I explained 
the positiOn yesterday also. apart from 
fhf' answer which is contained in the 
statt'ment which is attached to the 
preSl'1lt anmr. It has been explained 
that 19 per cent of the loans granted 
to the NIDC is to the cone-pms In 
which tlw!le people are defl.nltely con-
nected. 81 per cent Of the loans have 
If ODe to the other people. 

Mr. Speaker: 19; not 90 I believe. 

Sh.rt MaDabhal Shah: 19 per rent. 

Mr. Speaker: Only 19 per cent. 
Next question . 

...... Qrua 011 

·IUI. Sbri .....,. ........ : Will the 
Minist.r of eeaaaa-ud lDdutry 
be pl ~ed to state: 

(a) the quantity of lemon Ir ~~ 0:1 
produced in India annually; 

(b 1 what portion of it is exported 
and what portion used for industrial 
purposes; aDel 

(c) what are the products made in 
India out of lemon grass oil? 

The MlDlster Of Industry (8br1 
MaDubbai Shah): 

(a) Estimated production of Lemon 
Grass Oil during 1958-60:-

(Qtll. in '000' of lbs.) 

1958-2879 

1959-2350 

1960-2880 

(b) Export of lemon grass oU during 
1958-60:-

(Qtll. in '000' of Ibs.) 

1958-2777 

1959-2046 

1960-2639 

Most of thE' production is exported. 

(c) Lt-mon grass oil is used in the 
manufacture of lonone 100 per cent. 

Shri MaDlyaopdan: May I know 
whether this ionone is imported into 
India and. if so, what is the quantity, 
and whether any steps are taken to 
manufacture it in India? 

Sbri Manubhal Sbab: Yes, Sir. 
Two factories have been licensed to 
manufacture vita·ionone and vitamin A 
in India. 
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Sbri War ;" Malbotn: May I Imow 
it these trainees would be ,iven lOme 
kind of stipend allo and, if 10, what 
kind of stipend will be liven to them? 

Dr. 1[ ..... : All those student.. 
would not be ,iven sUpend .. but we 
are makin, arrangement. to live to 
certain ft!"lt clus students lO1tIe 
Itlpend. 
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-IW. 8IarI D. C. 811anu: Will the 
Minister of ......... &lid EafIe1a-' 
be pleeRd to state: 

(a) whelher it 15 a fact that • num-
~r of civil dn lllm~n, electn~ 

etc., who took their diploma from the 
Indwtria! Tralnin, Institute. Puta, 




